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1 CO 415/2026 PRIYANKA SARKAR (DAS)
 Mobile:9830412520
 Email:AYAN.MITRA0102@GMAIL.COM

AYAN MITRA 25-02-2026 TYPING COPIES MISSING

2 CO 419/2026 PUJA AGARWAL
 Mobile:9874926153
 Email:ADVOCATESHARMAMAHESH@GMAIL.COM

MAHESH LAL 
SHARMA

25-02-2026 STAMP SUFFICIENT LOGO MISSING

3 CO 423/2026 PINAKI DEB @ PINAKI RANJAN DEB
 Mobile:7980315634
 Email:SOUMYA21BASU@GMAIL.COM

SOUMYA BASU ROY 
CHOWDHURY

25-02-2026 OPPOSITE PARTY DISTRICT NAME WRONG

4 CO 425/2026 PARTHA CHAKRABORTY AND ORS.
 Mobile:9836927966
 Email:CHAKRABORTYABHIRUP.1991@GMAIL.COM

ABHIRUP 
CHAKRABORTY

25-02-2026 WELFARE LOGO MISSING

5 CPAN 145/2026 SAROJ KUAMR SARDAR
 Mobile:9830189754
 Email:LAKSHMINATH2016@GMAIL.COM

LAKSHMI NATH 
BHATTACHARYA

25-02-2026 PETITIONER PIN 7 DIGIT

6 CPAN 146/2026 MALTI SEEMA DUTTA @ DUTT
 Mobile:8777375982
 Email:RSENGUPTA356@GMAIL.COM

RAJDEEP SENGUPTA 25-02-2026 PROPER FORMAT OF CONTEMPT HAS NOT 
BEEN FOLLOWED IN PETITION

7 CPAN 148/2026 STEVE INFRASTRUCTURE PRIVATE LIMITED AND 
ORS.
 Mobile:9331265254
 Email:SMASSAM312@GMAIL.COM

S.M.HASSAN 25-02-2026 WRONG IMPUGNED ORDER DATE

8 CPAN 149/2026 PUJA SHIKARI (HALDER)
 Mobile:9733818245
 Email:SANJAYKUMARSARKAR45@GMAIL.COM

SANJAY SARKAR 25-02-2026 ADV THROUGH MISSING IN 2ND JUDGES 
COPY

9 CRM (A) 348/2026 XYZ
 Mobile:9735168333
 Email:HUSENMUSTAFI@GMAIL.COM

HUSEN MUSTAFI 25-02-2026 PETITIONER AND HIS RELATIVES IDENTITY 
HAVE BEEN DISCLOSED

10 CRM (A) 351/2026 DIPANKAR BANERJEE
 Mobile:9123930781
 Email:GOPALKRISHNASARDAR@GMAIL.COM

GOPAL KRISHNA 
SARKAR

25-02-2026 LOWER CT NO NEED CLARIFICATION

11 CRM(M) 303/2026 TISTA SEN @ MUNIYA RONY MONDAL 25-02-2026 MENTION C.M.C CASE NO AS PER IMPUGNED 
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 Mobile:8334035470
 Email:SOUROVM14@GMAIL.COM

ORDER COPY IN 1ST PARA

12 CRM(M) 304/2026 RANA PRAMANIK
 Mobile:8597466462
 Email:BUBUNHIGHCOURT@GMAIL.COM

BIKASH 
CHAKRABORTY

25-02-2026 V.G. RELATIVES IDENTITY HAS BEEN 
DISCLOSED

13 CRM(M) 305/2026 TAPAS SAHA
 Mobile:8584961511
 Email:ADVSAURAVBISHNU@GMAIL.COM

SAURAV BISHNU 25-02-2026 1) CRM 5711/2019 ORDER DATE WRONGLY 
MENTIONED IN 1ST PARA ... 2) SUPPRESSION 
OF PREVIOUS CASE DETAILS VIDE 
CRM/8713/2021

14 CRM(M) 307/2026 AHASAN SK
 Mobile:9830737559
 Email:MZAMANLAW40@GMAIL.COM

MONIRUZZAMAN 25-02-2026 MENTION CRL. MISC. CASE NO AS PER 
IMPUGNED ORDER COPY IN 1ST PARA.

15 CRM(M) 308/2026 XXXXX
 Mobile:8017429678
 Email:DEBDOOT-4@GMAIL.COM

DEBDOOT 
BHATTACHARYYA

25-02-2026 XEROX COPY OF THE PETITION NOT 
ANNEXED

16 CRM 
(NDPS)

214/2026 SAMIR HALDER
 Mobile:6290238311
 Email:BHATTACHARJEESNEHA59@GMAIL.COM

SNEHA 
BHATTACHARJEE

25-02-2026 LD TRIAL COURT CASE TYPE MENTIONED IN 
PETITION NOT MATCHING WITH CERTIFIED 
COPY

17 CRR 489/2026 FARIDA KHATOON
 Mobile:8296787700
 Email:DUTTA.SOURADEEP@YAHOO.COM

HIMADREE GHOSH 25-02-2026 TRIAL COURT CASE NUMBER IN CERTIFIED 
COPY DIFFERENTLY MENTIONED IN 
DIFFERENT PLACES.

18 FMAT 48/2026 SUJAUDDIN LASKAR
 Mobile:9339845781
 Email:ASITBHATTACHARYA4@GMAIL.COM

ASIT KR. 
BHATTACHARYA

25-02-2026 LOWER COURT CASE DATE DOES NOT MATCH 
WITH THE PETITION

19 FMAT 49/2026 SUJAUDDIN LASKAR
 Mobile:9339845781
 Email:ASITBHATTACHARYA4@GMAIL.COM

ASIT KR. 
BHATTACHARYA

25-02-2026 LOWER COURT CASE DATE DOES NOT MATCH 
WITH THE PETITION

20 FMAT 50/2026 SUJAUDDIN LASKAR
 Mobile:9339845781
 Email:ASITBHATTACHARYA4@GMAIL.COM

ASIT KR. 
BHATTACHARYA

25-02-2026 LOWER COURT CASE DATE DOES NOT MATCH 
WITH PETITION

21 MAT 182/2026 SAROJ KUMAR MANDAL
 Mobile:7098740673
 Email:ADV.AASHUTOSH.B@GMAIL.COM

AASHUTOSH 
BHATTACHARYYA

25-02-2026 VAKALATNAMA MISSING AS WRITTEN IN 
LIST OF DOCUMENTS

22 MAT 183/2026 OBAIDUR RAHAMAN
 Mobile:9432977913
 Email:SWODWIPADV@GMAIL.COM

SONDWIP 
SUTRADHAR

25-02-2026 REQUIRED ADVOCATE SIGNATURE IN 
PRESENTATION FORM



Sl 
No.

Case 
Type

Filing No. Name of Petitioner Name of Learned 
Advocate

Compliance 
By Date

List of Defect(s)

23 WPA 2432/2026 SWARNALI ADAK
 Mobile:9830562730
 Email:SGHOSHCHOWDHURY79@GMAIL.COM

SUDIP GHOSH 
CHOWDHURY

25-02-2026 PETITIONER NAME AT ALL PLACES 
MISMATCH WITH AFFIDAVIT

24 WPA 2506/2026 GOPAL PRAMANIK
 Mobile:7595022178
 Email:ABIRA12111979@GMAIL.COM

ABIRA 
BHATTACHARJEE

25-02-2026 RESPONDENT NO 1. DIST IS MISSING.

25 WPA 2510/2026 RIZWAN HUSSAIN AND ANR.
 Mobile:8240113039
 Email:ADITYA0044567@GMAIL.COM

ADITYA BIKRAM 
BAHATA

25-02-2026 LOGO NOT FOUND

26 WPA 2520/2026 MANTU DAS AND ANR.
 Mobile:9830526037
 Email:SAHANITAI12@GMAIL.COM

NITAI CHANDRA 
GHOSH

25-02-2026 HONBLE CHIEF JUSTICE NAME SPELLED 
WRONG

27 WPA 2558/2026 MIRZA MUJIBAR ALAM BAIG
 Mobile:9073128188
 Email:WASHIM.DAFADER@GMAIL.COM

WASHIM AKTHIR 
DAFADER

25-02-2026 RESPONDENT 4,5,6 DISTRICT MISSING

28 WPA 2560/2026 NITAI BARIK
 Mobile:7003930049
 Email:ADV.ARITRAROY@GMAIL.COM

ARITRA ROY 25-02-2026 LOGO NOT FOUND.

29 WPA 2561/2026 SANTOSH KUMAR
 Mobile:7003930049
 Email:ADV.ARITRAROY@GMAIL.COM

ARITRA ROY 25-02-2026 PITITIONER STATE IS MISSING.

30 WPA 2576/2026 SASWATI LAHA
 Mobile:9433366269

PAMPA DEY 
(DHABAL)

25-02-2026 HONBLE CHIEF JUSTICE ADDRESSING 
WRONG

31 WPA 2583/2026 SUJIT KUMAR PAL
 Mobile:9831193804
 Email:SAUDIP73@GMAIL.COM

SOUDIP PAL 
CHOUDHURI

25-02-2026 PETITIONER DISTRICT WRONG

32 WPA 2603/2026 HAMIDUL SHAIKH
 Mobile:9804104552
 Email:SAYAN96M@GMAIL.COM

SAYAN MUKHERJEE 25-02-2026 PITITIONER DIST IS WRONG
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